>
Title:Regarding demand for separate State of Telangana.
11.01A% hrs.
...(Interruptions)
AL ABNIGA * SRS 184, 3 Sl D2 33 &, UG A&l ofdl 8| AU do SMs| &9 Uh-Ueb pach sl et Y e
....( @)

11.02 hrs.

At this stage, Shri K. Chandra Shekhar Rao and some other

hon. Members came and stood on the floo r near the Table.
MR. SPEAKER : Please go to your seats. Nothing can be taken down if you are here.

...(Interruptions)

MR. SPEAKER : I cannot take note of it, Mr. Rao. I can only say, go to your seats. From this place, I cannot take note. They
are also not recording anything.

...(Interruptions)
MR. SPEAKER : I will consider; I have got the notice.

...(Interruptions)
Q. farsrr war acagr (férr Reeht) & dcismon s doton aif2y ... (=u@emrer)

MR. SPEAKER : Please go to your seats. I am appealing to you to go to your seats.

...(Interruptions)
MR. SPEAKER : Do not record anything.
(Interruptions)* 4€/
MR. SPEAKER : Nothing can be recorded from here.
...(Interruptions)

* Not recorded

31ERAGT ABNGR & 31U Al A dicil il Pw off P13 o1t sos) awefl 2fte uz srw? dids,
adl f¥op1s 3 smoe,
+..(caerer)
MR. SPEAKER : Not one word will be recorded from anywhere unless I allow.
«(Interruptions)
MR. SPEAKER ; You have a right to speak. You go to your seats,

«(Interruptions)



MR. SPEAKER : Whatever is the merit of your cause, please speak from there.
...(Interruptions)
MR. SPEAKER : Nothing is being recorded. Do not record anything.

(Interruptions)* 4€/r1]

MR. SPEAKER : I am not asking for your resignation. I want to give you an opportunity to speak from your seat.
...(Interruptions)
11.06 hrs.
At this stage, Shri K. Chandra Shekhar Rao and some other hon. Members

went back to their seats.

...(Interruptions)
31€ALT ABIGA & 3T cliel do SISy
A€} (caauret)
31e18T ABNG & 3 clloll I Il u2gmait &7
A€} (caaurer)

MR. SPEAKER : They strongly feel about this matter. At least let us respect their views whether you agree or do not agree.

...(Interruptions)

* Not recorded
SHRI K. CHANDRA SHEKHAR RAO (KARIMNAGAR) : It is 50 years

betrayal. ...(Interruptions)

31eST ABIGA : 3IU Gloll T Arel A dlct A 32 3T UDH-Ud D aliely
GE€ | (craeren)
SHRI B. VINOD KUMAR (HANAMKONDA) : Sir, we will not keep quiet. ...(Interruptions)
MR. SPEAKER : You please sit down.
G€ | (czraeren)
1AL ABIG & G I Scalc] dKd 3l 318 &)
G€ | (czraeren)
off 2fAoc2 as emeraa (aRerer) & srwer #claer, 50 et A Acienen & ary i O &Y 2T 3. ()

MR. SPEAKER : Shri Athawale, please sit down. Please do not record anything.



(Interruptions)* G€;
MR. SPEAKER : Shri K. Chandra Shekhar Rao.
SHRI K. CHANDRA SHEKHAR RAQ : dicietron & @i o frior arior e, 320t &o &t oref forsmrm

Mr. Speaker, Si, when the UPA Government was formed, a clear-cut assurance was given to the people of
Telangana about the formation of Telangana State. His Excellency, the President of India, has also addressed the Joint
Session of Parliament and assured the people. They expected consensus and it has been fully arrived at but the Congress
Party and the UPA Government have betrayed the people of Telangana. In protest of the non-compliance of the promise
made by the UPA Government, I am tendering my resignation. ...(Interruptions)

SHRI B. VINOD KUMAR : Sir, I am also tendering my resignation. ...(Interruptions) All the political parties ...(Interruptions)

* Not recorded

MR. SPEAKER : No more speeches.
..(Interruptions)

MR. SPEAKER : I will look into this letter. There is a procedure. I will have to apply my mind.
...(Interruptions)

off fdrege os aRIad : 3rwIGT AGIGH, 3 off 3G caPI & Fa1 ) 50 et 31 SNt ie=IRT 8 2@1 &, dicienon B fere, it urfdell &t snftforeror
Alap2 eI Ut of Sl arret fasen e ... (wmaene)

MR. SPEAKER: I am not happy that you are reducing numbers here.

...(Interruptions)

At this stage, Shri K. Chandra Shekhar Rao and some other
hon. Members left the House.

off et ot arsanft (srigliorR) @ sret ABlGH, $A Acol I IMUD Arer SN ot aga aul dw IEe! BT G BT 3, Aol AG U YRIST 3,
SId 121G O U ofdl, TIZ ARl of AGel 9 el e, foem 3,

MR. SPEAKER: That is true.

oft etrer oot arsamdl @ 3 aredr & b Acionon B e uz A& Go1 A Acol i aal Aot aifde, a=iifdp Ackren I @ I ueculct B aifdrommor i
o orec Mt o1t @t srn 8, eIt g A orbt et A g @ eft) sra st Fzwe oft, da sl dlat oo s S e - dsdet 33 M U2
odl. .. (zaemer)

MR. SPEAKER: You please take your seats.
..(Interruptions)

31EAGT HABIG G UG I DI 8, 3 AT

MR. SPEAKER: Md. Salim, the Chair has allowed the hon. Leader of the Opposition to make a submission.
..(Interruptions)

MD. SALIM (CALCUTTA — NORTH EAST): He is welcome. ...(Interruptions)[h2]



MR. SPEAKER : You wait for him to finish. Do not come to his rescue.
... Interruptions)
MR. SPEAKER : Do you want to continue?
... Interruptions)
MR. SPEAKER : Yes, I agree that the notice has come; and the debate on the President's Address is also there.
... Interruptions)
31e=18T ABIGA: 3NMUoT fepr fauer 9 aitfeat &7 a=m diciemon & @iz # &7
off Sdog yIrG Arca (SisIRUR) @ 3Rwel ASIGA, F ALK vl 3l 3RS & a2 3 oilfed 3 ...(cuaurer) s va I A alfer & 3@ &
311l ABIG: asaft Sft of s @2 3 war 8 dor s sifw & sidifSierer 6t ara @ ot &
Q€| (caurer)
oft Sdog Y AlGa ;3 o Aa1E A olfeAd & 28T §) ... (aeme)

MR. SPEAKER: May I make an earnest request to the hon. Members? This is your House. Time is precious. smu digzameft @b
do SlsY)

&€, (cauror)

off 3191 ura aea (uce) : 3t AAlG, Aol it oifear f&en 3 ... (cuatmer)

MR. SPEAKER: Hon. Members, please take your seats. Anytime you cannot raise any issue.

off aoquret Ris aca (s1ixf) 1 srezer w6, A gocrxis B Al 3 Juefl A sl atsdl §) dsl Acasee 8 2@ 3| a€| (caeror)

AL ABIGA: I BI3A USTIol DIV dcll SIS0, U2 Ul geerds & ara ar P it ar o1l St
a€ | (ceauror)

MR. SPEAKER : It is a matter of great sorrow. Again and again, I am saying which matter I have disallowed. As soon as
the hon. Leader of the Opposition wanted to intervene, I have allowed him.

...(Interruptions)
MR. SPEAKER : They felt very strongly, and I have allowed them.
...(Interruptions)
MR. SPEAKER : You see the House. But his point has been very strongly made.
Q. Rrorr pam aicdian (cféror Recht): sreagr srdica, A ofts? aifw dt sifdforer @t dterat ordf 3 22 &) 4€) (atror)

MR. SPEAKER : Malhotra Saheb, we are seeing a new parampara. This is the Budget Session. You have the opportunity to
discuss the President' Address. There is a Motion of Thanks, and nobody is utilizing those opportunities. What can I do?

...(Interruptions)
MR. SPEAKER : Very well. I find that the House do not want to be run.
...(Interruptions)
MR. SPEAKER : Please do not record any word.
(Interruptions)* G€/

MR. SPEAKER : I have shown the highest respect to the extent of my ability to the Opposition. I have high regards for



Advaniji, you know it and everybody knows it. As soon as he wanted, I allowed him to speak.
... Interruptions)

MR. SPEAKER : Mr. Ananth Kumar, you are not to speak for him; please take your seat.
... Interruptions)

MR.SPEAKER : I earnestly appeal to you. I earnestly appeal to all sections of the House.
... Interruptions)

MR. SPEAKER : Mr. Ananth Kumar, you are a senior Member. Please cooperate.
...(Interruptions)

Q. Riorr o acaigr (cfdivn Reclt) @ a1 2or b 283 & Racw Jii Acieien s of dolol B Yiec 3 ap3ise w3 a€| (wmaeror)

11.13 hrs.
Prof. Vijay Kumar Malhotra and some

other Hon. Members then left the House.

* Not recorded
MR.SPEAKER: Please wait.
The hon. Opposition Members are walking out. Let us conduct it with some decorum and dignity.
...(Interruptions)

3ERALT HBICA: 3 HIDI Soll ALEAI § 3R 91 Io1 w2l & ferw venrss oft e g, but you compel the Chair to face a situation to adjourn
the House.

Yes, Mr. Prabhunath Singhji, please make your submission .

off Sdog YIS AGA * 3ewel AalGH, ot oft anfewr fem 3,

31eALT ABNG: 3 MUY 3Gt al daat B ferw gemsom
3€ (caurer)

31eAST ABG: Sodior oft oiifear f&em B, smuot oft sitfer =n 2 3liz siowr gt Asast of aifew e 3,
3€ (caurer)

off 2deq yIIG A ! areeIgt AAGH, ot Usdl oiffed f&en &) €| (caeimer)

MR. SPEAKER: There is no pahla notice or second notice.

...(Interruptions)

SHRI L. RAJAGOPAL (VIDAYAWADA): Mr. Speaker, Sir, they have made allegations against the Congress. I object to it. I
oppose it.

31egl ABGT: D &, 3ud! ar Rooisd 81 ordt &



€| (cauror)

MR. SPEAKER : Shall I call 10 Members together? Is that what you want? I have to call him, I have to call him, I have to
call him. Have I to call everyone together? What is this going on?

...(Interruptions)
SHRI L. RAJAGOPAL : Sir, thank you for the opportunity.
MR. SPEAKER: You have opposed it and you have protested it. That has been recorded.
SHRI L. RAJAGOPAL : Sir, we would like to set right the records. The BIP had promised in 1998.
MR. SPEAKER : This is not a debate on Telengana now.
Mr. Rajagopal strongly objects to it.

SHRI L. RAJAGOPAL : Sir, I am not only objecting to it but I am also saying that the BJP promised in 1998 'one vote — two
States' when they were part of the NDA. They promised it. They were in power for six years, and they refused to do it.
They formed three new States and refused to form Telangana, whereas the Congress never promised for Telangana..
...(Interruptions) The Congress party only promised for second SRC, which was also accepted by the TRS, which signed an
agreement with the Congress accordingly...( Interruptions)

SHRI KINJARAPU YERRANNAIDU (SRIKAKULAM) : Mr Speaker, Sir they have betrayed the people of
Telangana...(Interruptions)

MR. SPEAKER : Mr. Yerrannaidu, I find that everyday you are disturbing the House.
...(Interruptions)[r3]
MR. SPEAKER : I find that every day you are disturbing the House.
...(Interruptions)
SHRI KINJARAPU YERRANNAIDU : Sir, they have betrayed the people of Telangana.. ...(Interruptions)
MR. SPEAKER : Do not record one word.
(Interruptions)* G€;
MR. SPEAKER : I am sorry, I will have to take action.
...(Interruptions)

MR. SPEAKER : Everyday I find, since the opening of this Session, that you are disturbing the House. You cannot dictate
whatever you want to do.

«(Interruptions)

* Not recorded



